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“Smuggling of Foreign Goods into India*'

5771. SHRI R. S. PANDEY ; Will the 
Minister of FINANCE be pleated to state :

(b) the steps Government have taken to 
check unauthorised import of foreign goods 
into the country ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE {SHRI K. R. 
GANESH) : (a) No, Sir.

(b) Measures taken by the Government to 
combat smuggling are as follows :—

Systematic collection and follow-up of infor
mation, keeping a watchful eye on the suspected 
smugglers, rummaging of suspcctcd vessels or 
aircraft and patrolling of vulnerable sectors 
along the coast and the land frontiers. Some 
senior officers of the rank of Collectors of 
Customs, Additional Collector! of Customs and 
Assistant Collectors of Customs have been 
posted in vulnerable areas to look after anti* 
smuggling work exclusively.

Opening of new preventive posts at strategic 
points on the borders, arranging of frequent 
meetings between Customs, Central Excise, 
Police and Border Security Force for mutual 
exchange of information and taking effective 
steps for prevention of smuggling.

Ensuring of co-ordination between Border 
Security Force, Police and Customs/Central 
Excise by arranging high level meetings of 
senior officers of the various departments from 
tirne to time.

The position is also reviewed frequently in 
the light of the information collected for 
suitable action.

Educational Facilities and R eservation in 
Government Service for Scheduled Caste 

Converts to Buddhism

5772. SHRI C. P. SHAILANI: Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state t

(a) whether the decision to give educational 
facilities and reservation in Government ser. 
vices to the Scheduled Cute converts to 
Buddhism has been taken by the Central 
Government j and

(a) whether dislocation in India’s trade with :r.~ vu  L .
Ptkuttah*, .^uU cdio the inflow and ud- <>» ‘f ■». «*«•>« « h »  b«»u»pta»« ,*d?
autbortMd import of foreign good, aoroa the THE DEPUTY MINISTER IN  THE
Indo-Pakiitui border; «nd MINISTRY OF EDUCATION AND
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SOCIAL WELFARE (SHRI K. S. RAMA* 
SWAMY): (a) and (b). The matter is under 
consideration,
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D « a n |c  to Air India** Bowing 707 Bo w k ) 
for Singapore

5774. SHRI RAMACHANDRAN
KADANNAPPALLI: Will the Minister of 
TOURISM AND CIVIL AVIATION be 
pleased to state:

(a) whether any enquiry was held in the 
damage of India’s Boeing 707 bound for 
Singapore at Meenambakkam Airport on the 
26th June, 1971 ; and

(b) if so, the result thereof ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) r
(a) and (b). The matter is under investigation.

Progress regarding 11-Crore Plan for 
Extension Work at International Airports

5775, SHRI NIHAR LASKAR :
SHRI S. M. KRISHNA:

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state the

progress made so far in regwd to the Rupees
11-crore plan for strengthening and extending 
runways, taxi-ways and other allied works at 
the International Airports ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
An expenditure of Rs. 10.68 crores has so far 
been sanctioned for the development of run* 
ways, taxi*ways and aprons at the four 
international airports. The progress is indicated 
below : t

Delhi: Construction of night parking apron 
and strengthening of the central taxi-track has 
been completed.

Bombay \ Strengthening of the main run
way has been completed. Widening and 
strengthening of all connecting taxi-tracks is 
well in progress. Work on providing more 
apron space has also been completed.

Madras; The work of strengthening the 
main runway ha* been taken up. Widening of 
the taxi*track will commence shortly.

Calcutta: Work on the extension of the 
runway has commenced. Strengthening of 
the runway and construction of connecting 
tax (-tracks will be taken up shortly.

Security of Installations at Palasn Airport

5776. SHRI NIHAR LASKAR :
SHRI S. M. KRISHNA :

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state :

(a) whether Union Government have deci
ded to entrust the task of ensuring security of 
installations at the Palam Airport to the Cent
ral Industrial Security Force ;

(b) if so, the reasons for the same ; and

(c) whether it is proposed to cover til other 
airports under the same scheme ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (OR. KARAN SINGH):
(a) A proposal in this respect is being proces
sed.

{b) It is essential to maintsitt a hS^h stand
ard of security at <mt airport* p*rtM*dy .*»




